IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

:10-05-2023
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10.05.2023
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023 -8
40)
CRLMP- WRIT (Se
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2023 -5
23)
N CRLMP- WRIT (Se
11 |53451/ |10.05.20 850/20 BYOMAKESH c COURT |Order Dtd. BRANCH at
5 (2023 23 TRIPATHY |~ NO. 6 [2023-05-09 No-
23 -3
13)
N WP (C) - WRIT (se
11 53452/ |10.05.20 14219/ M.R. c COURT |Order Dtd. BRANCH at
6 (2023 23 ROUTRAY : NO. 6 12023-05-09 No-
2023 -5
23)
N WP (C) - WRIT (Se
11 |53454/ |10.05.20 14036/ BIKRAM c COURT |Order Dtd. BRANCH at
7 |2023 23 SAMAL : NO. 6 [2023-05-09 No-
2023 -3
28)
11 53455/ [10.05.20 |CRLMP- |BYOMAKESH . COURT |Order Dtd. WRIT (se
8 (2023 23 851/20 |TRIPATHY | ° NO. 6 12023-05-09 BRANCH |at




[ 23 -3 No-

13)

N WP (C) - COURT WRIT (Se

11153456/ 110.05.20 | 030/ |5 k. sany |c. No. 2 [Order Dtd. BRANCH |20

9 12023 23 2023-05-04 No-
2023 OLD -3

28)

N CRLMP- COURT WRIT (se

12 53458/ |10.05.20 852 /20 BYOMAKESH c NO. 2 Order Dtd. BRANCH at

0 (2023 23 TRIPATHY |~ . 2023-05-09 No-
23 OLD -3

13)

N WP (C) - COURT WRIT (Se

12 153459/ |10.05.20 11417/ M.R. c NO. 2 Order Dtd. BRANCH at

1 12023 23 2023 ROUTRAY o 2023-05-09 ) 1;;3—

N CRLMP- COURT WRIT (Se

12 53460/ |10.05.20 853/20 H S c NO. 2 Order Dtd. BRANCH at

2 |2023 23 PATKRAY : . 2023-05-09 No-
23 OLD -3

13)

N WP (C) - COURT WRIT (Se

12 (53461/ [10.05.20 |/, o 0" |S.P. . N0 o |order Dtd. N 1

3 12023 23 SAHOO : . 2023-05-09 No-
2023 OLD -8

29)

N CRLMP- |SANTOSH COURT WRIT (Se

12 53462/ |10.05.20 Order Dtd. at

2 5o2s 23 855/20 |KUMAR C. No. 2 S oSt et s BRANCH |2~

23 MAHANTY OLD -3 12)

N WP (C) - COURT WRIT (Se

12 |53463/ [10.05.20 )00 |S.P. . N, 5 |order Dtd. eeancH |2

5 12023 23 SAHOO : . 2023-05-09 No-
2022 OLD -5

23)

N WP (C) - COURT WRIT (Se

12 53464/ |10.05.20 28700/ |M.BARAL C. NO. 2 Order Dtd. BRANCH at

6 12023 23 2023-05-09 No-
2022 OLD -5

23)

N CRLMP- COURT WRIT (Se

12 53465/ |10.05.20 856/20 | R DAS c NO. 2 Order Dtd. BRANCH at

7 |2023 23 : . 2023-05-09 No-
23 OLD -3

13)

N WP (C) - COURT WRIT (Se

12 53466/ |10.05.20 28700/ J. c NO. 2 Order Dtd. BRANCH at

8 2023 23 PARDHAN : . 2023-05-09 No-
2022 OLD -5

23)

N CRLMP- |GYANA WRIT (e

12 |53467/ |10.05.20 857/20 |RANJAN c COURT |Order Dtd. BRANCH at

9 12023 23 3 oATRRA NO. 6 12023-05-09 i No-

13)

N WP (C) - WRIT (Se

13 |53468/ [10.05.20 |)og 0 [R.K.MALLI |, COURT |Order Dtd. seanch 2t

0 12023 23 CK : NO. 6 12023-05-08 No-
2021 -6

16)

13 |53469/ |10.05.20 WP(C)- |P.K. C.0. |COURT |order Dtd. WRIT  |(Se




2023 |23 27940/ |LENKA NO. 6 |2023-05-08 BRANCH |at
2021 -6 No-
16)
WP (C) - |SANTOSH WRIT (Se
53470/ 110.05.20 COURT |Order Dtd. at
2023 |23 14374/ |KUMAR NO. 6 2023-05-09 BRANCE 14o-
2023 MAHANTY : -6 22)
WP (C) - WRIT (Se
53471/ [10.05.20 |12 )7 M.R. COURT |Order Dtd. ncn At
2023 |23 ROUTRAY NO. 6 |2023-05-09 No-
2023 -8
43)
BATL- (Se
53472/ |10.05.20 [CCAPL” |RARESH COURT |Order Dtd. 2 (CRMI | ¢
2023 |23 4839/2 |KUMAR NO. 6 |2023-05-08 NAL No-
023 ROUTRAY ) MISC-
11)
2)
BATL- (Se
53473/ |10.05.20 [CLAPD- [RAKESH COURT |Order Dtd. 2 (CRMI | ¢
2023 23 4841/2 |KUMAR NO. 6 |2023-05-08 NAL No-
023 ROUTRAY . MISC-
11)
2)
(Se
BLAPL-
53474/ 110.05.20 COURT |Order Dtd. at
2023 23 4946/2 |J R NAYAK NO. 6 |2023-05-08 No-
023
11)
(Se
BLAPL-
53475/ 110.05.20 COURT |Order Dtd. at
2023 |23 4950/2 |H K PANDA NO. 6 |2023-05-08 No-
023
11)
_ (Se
53476/ 110.05.20 252532 ARUN COURT |Order Dtd. at
2023 |23 KU. JATT NO. 6 |2023-05-08 No-
023
11)
(Se
BLAPL-
53477/ 110.05.20 COURT |Order Dtd. at
2023 |23 4959/2 |D PARIDA NO. 6 |2023-05-08 No-
023
11)
(Se
53478/ 110.05.20 222532 SAMIR COURT |Order Dtd. at
2023 |23 BARIK NO. 6 |2023-05-08 No-
023
11)
(Se
BLAPL-
53479/ 110.05.20 COURT |Order Dtd. at
2023 |23 4967/2 M R SAHOO NO. 6 |2023-05-08 No-
023
11)
(Se
53480/ |10.05.20 igggaz s K COURT |Order Dtd. at
2023 |23 BISWAL NO. 6 |2023-05-08 No-
023
11)
53481/ |10.05.20 |0JC- COURT |Order Dtd. (Se
2023 |23 7386/1 > BISWAL NO. 6 |2005-06-29 at




999 No-
11)
oJc- (se
53482/ 110.05.20 COURT |Order Dtd. at
2023 |23 7386/1 [S. BISWAL NO. 6 |2005-06-29 No-
999
11)
BATL-
BLAPL- 2 (crm1 | (5€
53483/ |10.05.20 3766/2 S S COURT |Order Dtd. NAL at
2023 |23 BISWAL NO. 6 |2023-05-08 No-
023 MISC-
11)
2)
oJc- (se
53484/ |10.05.20 COURT |Order Dtd. at
2023 |23 7386/1 |S. BISWAL NO. 6 |2005-06-29 No-
999
11)
oJc- (se
53485/ |10.05.20 COURT |Order Dtd. at
2023 23 7386/1 |R.K.BARIK NO. 6 |2005-06-29 No-
999
11)
FAO- MISC (Se
53486/ |10.05.20 599/20 BABITA COURT |Order Dtd. APPEAL at
2023 |23 SAHOO NO. 6 |2023-05-08 No-
20 SEC. |
oJc- (se
53487/ 110.05.20 COURT |Order Dtd. at
2023 23 7386/1 |R.K.BARIK NO. 6 |2005-06-29 No-
999
9)
(Se
FAO- MISC.
53488/ |10.05.20 COURT |Order Dtd. at
2023 |23 448/20 |A DAS NO. 6 |2023-05-08 APPEAL o _
22 SEC.
5)
FAO- MISC (Se
53489/ |10.05.20 /07 N K COURT |Order Dtd. S oopar |2t
2023 |23 SATAPATHY NO. 6 |2023-05-08 No-
22 SEC. o)
oJc- (se
53490/ |10.05.20 COURT |Order Dtd. at
2023 |23 7386/1 R.K.BARIK NO. 6 |2005-06-29 No-
999
5)
53491/ 110.05.20 "{C)~ COURT |Order Dtd gie
2023 23 13313/ |T. BHUYAN NO. 6 |2012-10-18 No-
2005
5)
(Se
FAO- MISC.
53492/ 110.05.20 COURT |Order Dtd. at
2023 23 65/202 |J PRADHAN NO. 6 2023-05-08 APPEAL No-
3 SEC.
9)
53493/ 110.05.20 "{C)~ COURT |Order Dtd gie
2023 |23 ;83;3/ T. BHUYAN NO. 6 |2012-10-18 No-

9)




[ (Se
WP (C) -
15 53494/ |10.05.20 COURT |Order Dtd. at
6 [2023 |23 13313/ |T. BHUYAN |C.0. |0 g |2012-10-18 No-
2005
9)
[ (Se
FAO- MISC.
15 |53495/ |10.05.20 COURT |Order Dtd. at
7 [2023 |23 65/202 |S KHUNTIA |C.0- lyg s 13023-05-08 APPEAL No-
3 SEC.
9)
- CRLA- CRIMIN | '€
15 53496/ |10.05.20 470/20 |M.MOHANTY |C COURT |Order Dtd. AL at
8 2023 |23 03 NO. 5 [9999-12-31 AEDEAL 1;;3—
[ BATL-
BLAPL- 2 (crur | ‘3¢
1553497/ [10.05.20 |00 |- cauoo e COURT |Order Dtd. AL at
9 |2023 |23 : : NO. 5 [2023-05-08 No-
021 MIsc- o)
2)
- FAO- MISC (se
16 |53498/ |10.05.20 COURT |Order Dtd. © at
0 12023 |23 462/20 |8 K SAHOO (C. NO. 23 (2023-05-08 APPEAL |\ o-
22 SEC.
5)
- CRLA- CRIMIN | €
16 153499/ |10.05.20 456/20 |S.BARIK c COURT |Order Dtd. AL at
1 2023 23 o NO. 5 [9999-12-31 AEPEAL 1;§>—
16 |53500/ |10.05.20 |FAO- COURT |Order Dtd MISC. ;ie
2 12023 23 5/2021 [F K NATH [C.0. o 5 12023-05-08 APPEAL |No-
SEC.
2)
N CRLA- CRIMIN | '€
16 53501/ [10.05.20 /o' 00 |o ante e COURT |Order Dtd. L at
3 2023 |23 o NO. 5 [9999-12-31 AEPEAL 1;?—
16 |53502/ |10.05.20 |[FAO- COURT |Order Dtd MISC. :f:e
a 2023 |23 5/2021 (K MOHANTY [C.O. loh "5 15023-05-08 APPEAL |No-
SEC.
2)
N CRLMC- CRIMIN | €
16 53503/ [10.05.20 |00 |o Lo e COURT |Order Dtd. a at
5 12023 |23 093 NO. 5 [2023-05-09 rsc 1;)0—
[ BATL-
BLAPL- 2 (crur | ‘5€
16 53504/ [10.05.20 |/ 'oc)” |A.K.MOHAN |, COURT |Order Dtd. AL at
6 12023 |23 2095 TY NO. 5 [2023-05-08 Mrsc.  |No-
10)
2)
- MACA- MISC (se
16 53505/ [10.05.20 |J,°  |SARAT . COURT |Order Dtd. apenal 2t
7 12023 |23 DASH : NO. 5 [2023-05-08 No-
21 SEC. 6
16 |53506/ |10.05.20 BLAPL- M.R [C.0. |COURT |order Dtd. BAIL- |(Se




© ‘

2023 23 11699/ |SAHOO NO. 5 [2023-05-08 2 (CRMT |at
2022 NAL No-
MISC- |10)
2)
N MACA- MISC (se
16 53507/ [10.05.20 S, >0 B R COURT |Order Dtd. appEaL 3T
9 12023 23 SENAPATT NO. 5 [2023-05-08 No-
21 SEC.
0)
- CRLMC- CRIMIN | '€
17 53508/ |10.05.20 693/20 |An.K.SWAIN COURT |Order Dtd. AL at
0 (2023 23 R NO. 5 12023-05-03 No-
23 MISC b
[ BATL-
BLAPL- 2 (crur | ‘3¢
1753509/ [10.05.20 |0t o o pac COURT |Order Dtd. AL at
1 12023 23 2099 NO. 5 12023-05-08 Mroe- Tg;
2)
- MACA- MISC (se
17 |53510/ |10.05.20 COURT |Order Dtd. - at
2 |2023 23 296/20 |A MOHANTY NO. 5 [2023-05-08 APPEAL |\ o-
16 SEC.
4)
- CRLA- CRIMIN | €
17 [53511/ |10.05.20 |[p"0 | oo COURT |Order Dtd. i at
3 (2023 23 23 NO. 5 12023-05-08 AEPEAL g?—
N MACA- mrsc. |‘S¢
17 |53512/ [10.05.20 |,o" . |R K COURT |Order Dtd. appEaL 2T
4 (2023 23 MOHAPATRA NO. 5 [2023-05-08 No-
16 SEC. 2
[ BATL-
BLAPL- 1(crM | (5€
17 53513/ [10.05.20 | /)0~ |H.K. COURT |Order Dtd. a3t
5 12023 23 PATRA NO. 5 [2023-05-02 No-
23 mrsc- o)
1)
n MACA- MISC (se
17 53514/ |10.05.20 [;2°'7  |SARAT COURT |Order Dtd. appEal 3T
6 12023 23 SWATN NO. 5 [2023-05-08 No-
22 SEC.
4)
- CRLA- crivIn | ‘5€
17 53515/ [10.05.20 |00 0 o o sunrn COURT |Order Dtd. L at
7 [2023 23 o3 NO. 5 12023-05-08 AEPEAL gf—
a MACA- MISC (Se
17 53516/ |10.05.20 COURT |Order Dtd. . at
8 12023 23 732/20 |A K BARIK NO. 5 [2023-05-08 APPEAL |-
22 SEC.
4)
- CRLA- crivIn | ‘5€
17 53517/ [10.05.20 .. |H.K. COURT |Order Dtd. L at
9 12023 23 s PATRA NO. 5 12023-05-08 EPEAL gf—
18 |53518/ |10.05.20 |CRLA- |J.R.NAYAK |C.O. |COURT |Order Dtd. CRIMIN |(Se




2023 [23 362/20 NO. 5 [9999-12-31 AL at
23 APPEAL |No-
9)
CRLA- |BIBEKANAN criMIn |(5€
53519/ |10.05.20 COURT |Order Dtd. at
2023 |23 388/20 \DA €9 lvo. 5 |2023-05-08 AL No-
23 MAHAPATRA : APPEAL ||
- (Se
53520/ 10.05.20 [SFC7 RanuL < o, |COURT lorder Dtd. at
2023 |23 SETHT "7t NO. 5 [2023-05-08 No-
023
9)
- (Se
53521/ |10.05.20 2?2%32 B.K. c COURT |Order Dtd. at
2023 |23 PANDA "P* INO. 5 |2023-05-09 No-
023
9)
CRLA- crimIn |(5€
53522/ |10.05.20 471/20 |S.K. ROUT |C COURT |Order Dtd. AL at
2023 |23 03 NO. 5 [9999-12-31 AEPEAL g?—
CRLA- crIMIN |(5€
53523/ |10.05.20 455/20 H. c COURT |Order Dtd. AL at
2023 |23 o SUNDARA NO. 5 [9999-12-31 AEDEAL gs—
CRLA- crimIn |(5€
53524/ 110.05.20 ;007 |B.R.MOHAN |, COURT |Order Dtd. i at
2023 |23 o TY NO. 5 [9999-12-31 AEPEAL g?—
CRLA- crIMIN |'5©
53525/ |10.05.20 479/20 B.R.MOHAN c COURT |Order Dtd. AL at
2023 |23 53 TY NO. 5 [9999-12-31 AEDEAL gi—
CRLA- crivin | ‘5@
53526/ 110.05.20 ;507 IBISWARANJ |, COURT |Order Dtd. L at
2023 |23 03 AN DALAT NO. 5 [9999-12-31 AEPEAL g?—
CRLA- crimIn |(5€
53527/ |10.05.20 435/20 MOHENDRA c COURT |Order Dtd. AL at
2023 |23 53 DALAT NO. 5 |2023-06-26 AEPEAL gi—
MACA- mrsc. |!5¢
53528/ 10.05.20 COURT |Order Dtd.  at
2023 |23 115/20 M K PATL |C.0- |5 s 12023-05-08 APPEAL INo-
11 SEC.
1)
(Se
MACA- MISC.
53529/ |10.05.20 COURT |Order Dtd. at
2023 |23 115720 |8 B DAS  |C.0. |5 5 |2023-05-08 APPEAL  INo-
11 SEC.
1)
CRLA- crIMIN |(5€
53530/ 110.05.20 |3.2°7  [R.K.MALLI |, COURT |Order Dtd. a at
2023 |23 . CK NO. 5 [2023-05-08 appEaL NO-

9)




CRLMC-

(Se

53531/ |10.05.20 |7 "7 BHARAT . COURT |Order Dtd. at
2023 23 BEHERA : NO. 5 [2023-05-08 No-
023
9)
CRLMC- CRIMIN | (€
53532/ 110.05.20 [Jo20 b pant e COURT |Order Dtd. AL at
2023 23 023 NO. 5 [2023-05-09 rac 2?—
CRLMC- crmIN | 'S¢
53533/ 110.05.20 1971/2 M & PaNT |c COURT |Order Dtd. AL at
2023 23 023 NO. 5 [2023-05-09 lsc 2?—
CRLMC- crIMIN |°€
53534/ |10.05.20 1969/2 |M K PANT |C COURT |Order Dtd. AL at
2023 23 03 NO. 5 [2023-05-09 Tsc gi—
CRLMC- CRIMIN | €
53535/ 110.05.20 [7o 00 b pant  |c COURT |Order Dtd. L at
2023 23 03 NO. 5 |2023-05-09 rsc §$—
(Se
WP (C) - WRIT
53536/ |10.05.20 COURT |Order Dtd. at
2023 - 6339/2 |D.SWAIN |C. vo. 5 2023 05-08 BRANCH |°°
015 -7
18)
CRLMC- CRIMIN | '€
53537/ |10.05.20 o5 *~ |SRINIBASH | COURT |Order Dtd. L at
2023 23 MOHANTY : NO. 11 [2023-06-26 No-
23 MISC 5
(Se
WP (C) - WRIT
53538/ |10.05.20 COURT |Order Dtd. at
2023 23 13889/ |P.NAYAK  IC. NO. 11 [2023-05-08 BRANCH |\
2023 -1
2)
CRLMC- |SANTOSH (Se
53539/ 110.05.20 COURT |Order Dtd. at
2023 23 2153/2 |KUMAR c. NO. 11 [2023-05-08 No-
023 MAHANTY : 2?
WPC (OA (Se
53540/ [10.05.20 |C) - M/S P.C.o |, COURT |Order Dtd. oA at
2023 23 1442/2 |ACHARYA : NO. 11 [2023-05-08 Branch |[No-
011 1)
CRLMC- |SANTOSH (se
53541/ [10.05.20 COURT |Order Dtd. at
2023 |23 2154/2 |KUMAR C-0- INo. 11 2023-05-08 No-
023 MAHANTY : b
_ (Se
53542/ 110.05.20 gifsz SURENDRA |, COURT |Order Dtd. at
2023 23 DAS : NO. 11 [2023-05-08 No-
023
1)
53543/ |10.05.20 Z?gfsg BIJAY KU. |, COURT |Order Dtd. ;iIMIN ;ie
2023 23 05 DALAT NO. 11 [2023-05-04 rse oo




| 1)
CRLMC- (Se
20 |53544/ 110.05.20 |7 2o~ B, K. COURT |Order Dtd. at
6 (2023 23 BEHERA NO. 11 2023-07-03 No-
023 5
N CRLMC- (Se
20 |53545/ |10.05.20 20592 B. K. COURT |Order Dtd. at
7 12023 23 PADHT NO. 11 [2023-07-03 No-
023
4)
N CRLMC- crmIN | 'S¢
20 |53546/ |10.05.20 667/20 A. COURT |Order Dtd. AL at
8 (2023 23 MOHANTY NO. 11 2023-05-08 No-
22 MISC 5
N CRLMC- crIMIN |(5€
20 53547/ |10.05.20 41992 BIJAY KU. COURT |Order Dtd. AL at
9 12023 23 025 DALAT NO. 11 [2023-05-04 Tsc Es_
N WP (C) - wrIT | 5®
21 [53548/ [10.05.20 COURT |Order Dtd. at
0 [2023 |23 10811/ |A.K. JATI NO. 12 |2023-04-11 BRANCH INo-
2023 -3
12)
N CRLMC- |STBA (Se
21 53549/ |10.05.20 2030/2 |PRASAD COURT |Order Dtd. at
1 12023 23 023 Ao NO. 12 [2023-05-08 No-
12)
N WP (C) - WRIT (Se
21 53550/ [10.05.20 |72 o |S.CH. COURT |Order Dtd. aeanch 12t
2 |2023 23 DASH NO. 12 [2023-05-09 No-
2023 -1 0
N CRLMC- CRIMIN | '€
21 |53551/ |10.05.20 2745/2 |S. K. PAL COURT |Order Dtd. AL at
3 12023 23 020 NO. 12 [2023-05-09 lsc gi—
N WP (C) - wrir | (S©
21 [53552/ |10.05.20 1,5~ |BALARAM COURT |Order Dtd. eeanch 2t
4 2023 23 STNGH NO. 12 [2023-05-09 No-
2023 -5
23)
[ (Se
FAO- MISC.
21 53553/ |10.05.20 COURT |Order Dtd. at
5 12023 23 453/20 A K ROUL NO. 9 [2023-05-08 APPEAL |-
20 SEC.
5)
N CRLMC- crivIn | ‘5€
21 53554/ |10.05.20 |7 7" |SAPAN COURT |Order Dtd. L at
6 (2023 23 KUMAR PAT NO. 9 |2023-05-09 No-
023 MISC b
N WP (C) - WRIT (Se
21 |53555/ |10.05.20 14729/ G.R. COURT |Order Dtd. BRANCH at
7 12023 23 PATRA NO. 9 [2023-05-09 No-
2023 -3
12)
21 [53556/ [10.05.20 |[cRLMC- |PRASANJIIT COURT |Order Dtd. CRIMIN |(Se
8 (2023 23 1529/2 |BEHERA NO. 9 2023-05-09 AL at




023 MISC  |No-
0)
CRLMC- criMin | '5€
53557/ 110.05.20 15422 H. K. COURT |Order Dtd. AL at
2023 23 073 PATRA NO. 9 [2023-05-09 osc gi—
_ (Se
53558/ 110.05.20 ?57((3:())/ G.R. COURT |Order Dtd. gggCH at
2023 23 PATRA NO. 9 [2023-05-09 No-
2023 -3
12)
ABLAPL (Se
53559/ |10.05.20 |- T R. DAS COURT |Order Dtd. at
2023 23 4238/2 |77 NO. 9 12023-05-09 No-
023 12)
ABLAPL (Se
53560/ [10.05.20 |- S. DASH COURT |Order Dtd. at
2023 23 4236/2 |°° NO. 2 [2023-06-23 No-
023 12)
CRLMC- CRIMIN | '€
53561/ [10.05.20 |50 0 | o e COURT |Order Dtd. L at
2023 23 NO. 11 [2023-05-08 No-
23 MISC 6
_ (Se
53562/ |10.05.20 21;?3432 s oash COURT |Order Dtd. at
2023 23 : NO. 11 12023-05-03 No-
023
6)
ABLAPL ??é;;M (Se
53563/ [10.05.20 |- < DASH COURT |Order Dtd. INan 2t
2023 23 1982/2 |°° NO. 2 [2023-03-28 No-
023 MISC-  |)
1)
53564/ [10.05.20 MSA- COURT |Order Dtd MISC. ;ie
2023 |23 6/2022 [b-D- SAHU NO. 12 [2023-07-05 APPEAL |\o-
SEC.
2)
CRLMC- CRIMIN | '€
53565/ |10.05.20 17572 P K COURT |Order Dtd. AL at
2023 23 023 MOHANTY NO. 11 [2023-05-08 lsc §$—
RSA- (se
53566/ |10.05.20 | o |S.MOHARAN COURT |Order Dtd. SECOND |at
2023 23 0e A NO. 12 12023-07-05 APPEAL |No-
6)
CRLMC- CRIMIN | o€
53567/ 110.05.20 1716/2 |p C DAS COURT |Order Dtd. AL at
2023 23 053 NO. 12 [2023-05-08 rsc g?—
ABLAPL (Se
53568/ [10.05.20 |- J. COURT |Order Dtd. at
2023 23 4204/2 |PARDHAN NO. 2 [2023-06-27 No-
023 3)




CRLMC-

CRIMIN

(Se

53569/ [10.05.20 COURT |Order Dtd. at
1487/2 |U N SAHOO AL
2023 23 023 NO. 2 12023-05-08 MISC 2?
ABLAPL (se
53570/ |10.05.20 |- J. COURT |Order Dtd. at
2023 23 4224/2 |PARDHAN NO. 2 12023-05-09 No-
023 5)
ABLAPL (Se
53571/ 110.05.20 |- J. COURT |Order Dtd. at
2023 23 4227/2 |PARDHAN NO. 2 12023-05-09 No-
023 5)
ABLAPL (se
53572/ |10.05.20 |- J. COURT |Order Dtd. at
2023 23 4190/2 |PARDHAN NO. 2 [2023-05-09 No-
023 5)
CRLMC- CRIMIN | €
53573/ [10.05.20 |75~ [UDAYANATH COURT |Order Dtd. L at
2023 23 023 SAHOO NO. 2 12023-05-08 MISC §$—
CRLMC- CRIMIN | €
53574/ 110.05.20 272/20 S.K.BEHER COURT |Order Dtd. AL at
2023 23 23 A NO. 2 12023-05-08 MISC No-
5)
CRLMC- CRIMIN | '€
53575/ [10.05.20 |75 [UDAYANATH COURT |Order Dtd. L at
2023 23 053 SAHOO NO. 2 [2023-05-08 Tsc 2?—
CRLMC- CRIMIN | '€
53576/ |10.05.20 2639/2 P.K.MOHAN COURT |Order Dtd. AL at
2023 23 019 TY NO. 2 12023-05-08 MISC 2?—
(Se
CRLMC-
53577/ (10.05.20 COURT |Order Dtd. at
2023 23 2140/2 |J R NAYAK NO. 11 [2023-05-08 No-
023
3)
CRLMC- CRIMIN | '€
53578/ |10.05.20 |7 200 . COURT |Order Dtd. o at
2023 23 019 ROUTRAY NO. 11 2023-05-08 MISC 2?-
ABLAPL (se
53579/ |10.05.20 |- MRITUNJAY COURT |Order Dtd. at
2023 23 4234/2 |BANERJEE NO. 11 12023-05-09 No-
023 3)
CRLMC- CRIMIN | €
53580/ [10.05.20 3601/2 |A.MOHANTY COURT |Order Dtd. AL at
2023 23 022 NO. 11 2023-05-04 MISC E?-
53581/ [10.05.20 ["PLAPL — COURT |Order Dtd. ;ie
2023 23 4268/2 NO. 11 2023-05-09 No—




| 1023 4)
[ (Se
24 53582/ [10.05.20 STE?SZ o oas COURT |Order Dtd. at
4 12023 |23 : NO. 11 |2023-05-05 No-

023
4)
[ ABLAPL (se
24 153583/ 110.05.20 |- COURT |Order Dtd. at
5 2023 |23 4270/2 B K PATRA NO. 11 |2023-05-09 No-
023 a)
N CRLMC— crIMIN | (°€
24 53584/ |10.05.20 327/20 |B.S.SWAIN COURT |Order Dtd. AL at
6 12023 |23 .S NO. 11 |2023-05-05 No-
23 MISC [
[ ABLAPL (se
24 53585/ (10.05.20 |- COURT |Order Dtd. at
7 |2023 |23 a271/2 |B K PATRA NO. 11 |2023-05-09 No-
023 6)
[ ABLAPL (se
24 53586/ |10.05.20 - COURT |Order Dtd. at
8 2023 |23 a106/2 & K BARIK NO. 11 2023-05-09 No-
023 6)
[ (Se
24 53587/ [10.05.20 g?ggfz S.K. COURT |Order Dtd. at
9 2023 |23 SINGH NO. 11 |2023-05-05 No-
023
6)
[ ABLAPL (se
25 53588/ 10.05.20 |- BISWARANJ COURT |Order Dtd. at
0 12023 |23 4194/2 |AN DALAI NO. 11 2023-05-09 No-
023 6)
[ ABLAPL (se
25 153589/ (10.05.20 |- COURT |Order Dtd. at
1 12023 |23 4193/ B MOHANTY NO. 11 |2023-05-09 No-
023 6)
TRPCRL ]i’?é;M (Se
25 153590/ (10.05.20 |- N.R.BEHER COURT |Order Dtd. INAL at
2 2023 |23 18/202 |2 NO. 9 |2023-06-21 No-
; MISC- [}
1)
TRPCRL ?A(EIE:;M (Se
25153591/ 110.05.20 |- R.N.BEHER COURT Order Dtd. INAL at
3 12023 |23 18/202 A NO. 9 |2023-06-21 No-
: MISC- [
1)
ABLAPL ?A(CI:;M (Se
25 (53592/ 10.05.20 |- G COURT |Order Dtd. et
4 12023 |23 831/20 |JAYASINGH NO. 9 |2023-05-09 No-
MISC-
23 5)
1)
25153593/ |10.05.20 |TRECRL COURT |Order Dtd. BAIL- |(Se
5 2023 |23 - J . BEHERA NO. 9 [2023-05-17 L (CRIM jat
29/202 ’ INAL No-




3 MISC- |4)
1)
CRLMC- criMin | '5€
53594/ |10.05.20 14382 GANESH c COURT |Order Dtd. AL at
2023 23 053 SAHOO NO. 9 [2023-05-09 osc gi—
TRP (C) (Se
53595/ [10.05.20 |- COURT |Order Dtd. at
2023 |23 agay20 |- FANDA IC.0- g 9 15023-05-08 M.JCo o
22 6)
s
53596/ |10.05.20 ng;s)/; I COURT |Order Dtd. a(lte
2023 23 : : NO. 9 [2011-02-15 No-
007
6)
TRP (C) (Se
53597/ (10.05.20 |- H.K.MOHAN c COURT |Order Dtd. M. J.C at
2023 23 484/20 |TA : NO. 9 [2023-05-08 e No-
22 6)
CRLA- criMIN |(5€
53598/ |10.05.20 | ;5.7 |LIPUN . COURT |Order Dtd. L at
2023 23 - BAGH NO. 5 [2023-05-03 AEDEAL gs—
WP (C) - WRIT (Se
53599/ |10.05.20 11960/ SANDHYARA c COURT |Order Dtd. BRANCH at
2023 23 NI PANI : NO. 5 [2023-05-03 No-
2023 -2 5
WRIT (Se
53600/ [10.05.20 ggég}; R.K.MOHAP | COURT |Order Dtd. ?i?gig ;z_
2023 23 019 ATRA NO. 3 [2023-07-24 on oe
BENCH) |)
ABLAPL ?TéEEM (Se
53601/ [10.05.20 |- PRADEEP c COURT |Order Dtd. INAL at
2023 23 14020/ |KUMAR DAS |~ ° NO. 2 [2023-05-09 No-
MISC-
2022 3)
1)
WA- (Se
53602/ |10.05.20 o0 o R.K. . COURT |Order Dtd. WRIT  at
2023 23 23 MOHARHOT : NO. 2 [2023-05-08 APPEAL |No-
5)
ABLAPL (Se
53603/ [10.05.20 |- = DAS . COURT |Order Dtd. at
2023 23 4198/2 : NO. 2 [2023-05-09 No-
023 5)
WA- (Se
53604/ [10.05.20 COURT |Order Dtd. WRIT  at
2023 |23 giz;/zo J. SRHOO 1C.0. I o 12023-05-08 APPEAL |No-
3)
WA- (Se
53605/ |10.05.20 COURT |Order Dtd. WRIT
2023 |23 J73/20 A JATLC.O- yo 2 |2023-05-08 APPEAL 7




| 3)
WA- (Se
26 53606/ [10.05.20 |10 0 |J. COURT |Order Dtd. WRIT  at
8 12023 23 1 PARDHAN NO. 2 [2023-05-05 APPEAL |No-
1)
[ ABLAPL (se
26 153607/ 110.05.20 |- COURT |Order Dtd. at
9 2023 |23 a200/2 [N C SINHA NO. 2 |2023-05-09 No-
023 1)
[ ABLAPL (Se
27 153608/ |10.05.20 |- COURT |Order Dtd. at
0 [2023 |23 4201/2 [P KALASH NO. 2 |2023-05-09 No-
023 1)
N WA- (Se
27 53609/ [10.05.20 COURT |Order Dtd. WRIT  at
1 12023 23 2?1/20 R.K. SAHU NO. 2 [2023-05-08 APPEAL |No-
6)
N CRLMC- CRIMIN | €
27 |53611/ [10.05.20 |7 o270 |G.JAYASIN COURT |Order Dtd. L at
2 2023 23 023 GH NO. 2 [2023-05-08 lsc gﬁ—
[ CHIEF (se
27 |53612/ 110.05.20 (1:1;?232 o aanoo JUSTIC Order Dtd. ;iIMIN at
3 12023 23 03 : E'S 2023-07-04 wisc  |No-
COURT 2)
- CHIEF (se
27 53613/ [10.05.20 gsgfs2 M/S.P.K.R JUSTIC Order Dtd. iiIMIN at
4 2023 23 01 ouT E'S 2023-05-08 wisc  |No-
COURT 6)
[ B CHIEF (se
27 |53614/ 110.05.20 fggfsz GANESH JUSTIC Order Dtd. ;iIMIN at
5 12023 23 053 SAHOO E'S 2023-04-26 wisc  |No-
COURT 1)
- CHIEF (se
27 53615/ [10.05.20 STE§S2 R.K. JUSTIC Order Dtd. iiIMIN at
6 12023 23 19 MOHABHOT E'S 2023-05-08 wisc  |No-
COURT 5)
[ CHIEF (se
27 |53616/ |10.05.20 gg??iz A. K. JUSTIC |Order Dtd. ;iIMIN at
7 12023 23 053 BEHERA E'S 2023-05-09 wrsc  [No-
COURT 1)
___ WRIT (se
B (C) - CHIEF BRANCH | °°
27 53617/ [10.05.20 |5 0" |P.K. JUSTIC [Order Dtd. (DIVIS |=°_
8 12023 23 003 | [MISHRA E'S 2023-05-08 TON 10y
COURT BENCH-
)
2)
N WE (C) CHIEF WRIT | (Se
27 53618/ [10.05.20 JUSTIC Order Dtd. BRANCH |at
9 2023 |23 23224/ N.MALLICK E'S  |2023-05-08 (DIVIS |No-
COURT TON 123




[ BENCH- |)
3)
[ WRIT
WP (C) - BRANCH a(ns—,e
28 153619/ |10.05.20 12687/ DILLIP KU C COURT Order Dtd. (DIVIS No-
0 2023 |23 Sena'! |sany O No. 1 |2023-05-08 10N e
BENCH- )
1)
[ (Se
28 53620/ [10.05.20 g?gfg; DILLIP - COURT |Order Dtd. ;z_
1 12023 |23 3 SAMAL NO. 11 |2023-05-09 e
)
WRIT
WP (C) - BRANCH ;ie
28 153621/ |10.05.20 COURT (DIVIS
2 |2023 |23 23554/ PLE.BARIK 1C.0- o 11 ION T23
BENCH- )
3)
[ (Se
28 153622/ |10.05.20 g%gfﬁ; H. K. . COURT |Order Dtd. ;Z_
3 2023 |23 e PATRA NO. 11 |2023-06-27 e
)
ABLAPL ;ie
28 153623/ |10.05.20 - SARADA . COURT |Order Dtd. o
4 2023 |23 4207/2 |NAYAK O+ INo. 11 2023-05-09
123
023
)
WRIT
WP (C) - BRANCH a<§.e
28 153624/ |10.05.20 COURT |Order Dtd. (DIVIS
5 2023 |23 ;81é7/ M.BEHERA 1C.O0. 5 11 2023-05-08 10N Ti2
BENCH- )
2)
N CRLMC- CRIMIN | '€
28 53625/ |10.05.20 | o000 A, . COURT |Order Dtd. o at
6 2023 |23 MOHANTY ‘O N0, 17 12023-06-27 No-
21 MISC |
N CRLMC- CRIMIN | €
28 |53626/ |10.05.20 288/20 A. c COURT |Order Dtd. AL at
7 12023 |23 MOHANTY O+ INo. 2312023-06-27 No-
22 MIsc [}
B (Se
28 153627/ |10.05.20 |ARBP- COURT |Order Dtd. at
8 2023 |23 6/2023 [R*R- DAS 1.0 Iy 53 15023-05-05 M. J.Co o
1)
[ ABLAPL (se
28 153628/ 110.05.20 |- COURT |Order Dtd. at
9 2023 |23 a208/2 MR BARIK IC.0. 00 " 5315023-05-09 No-
023 1)
29 53629/ [10.05.20 |CRLMC- |A. |C.O0. |COURT |Order Dtd. CRIMIN |(Se




0 [2023 23 1098/2 |[MOHANTY NO. 23 /2023-05-09 AL at
022 MISC  No-
2)
N CRLMC- crivin | ‘5@
29 53630/ |10.05.20 COURT at
" boas 23 2730/2 |T.K.NAYAK |C. o, 23 AL e
017 : MISC ©
0)
[ ABLAPL (se
29 53631/ [10.05.20 |- R K . COURT |Order Dtd. at
2 2023 23 4213/2 |SARANGI : NO. 23 (2023-05-09 No-
023 6)
[ (Se
29 /53632/ |10.05.20 fi?}io . COURT |Order Dtd. at
3 12023 23 e : NO. 23 (2023-05-08 No-
23
6)
[ WRIT
WP (C) - BRANCH ;ie
29 153633/ 110.05.20 [/, %" DILLIP KU |, COURT |Order Dtd. (DIVIS |°°_
4 (2023 23 2093 SAHU : NO. 1 12023-05-08 TON 03
BENCH- |,
1)
ABLAPL ;ie
29 53634/ [10.05.20 |- COURT |Order Dtd.
5 2023 |23 a216/2 [SMITA DAS C.O- lyg "1 15023-05-09 No
103
023
)
CRLMC- crivIN | 5€
29 [53635/ 110.05.20 |5 0 [R.K. . COURT |Order Dtd. i at
6 12023 23 MOHABHOT : NO. 1 [2023-05-08 No-
1 MISC )
[ ABLAPL (se
29 53636/ [10.05.20 |- H K . COURT |Order Dtd. at
7 |2023 23 4217/2 |MOHANTA : NO. 1 [2023-05-09 No-
023 2)
N CRLMC- CRIMIN | '€
29 153637/ |10.05.20 67/202 |A.K. ROUL |C COURT |Order Dtd. AL at
8 12023 23 R : NO. 1 [2023-05-08 No-
1 MISC
2)
N CRLMC- |PRADIPTA crivIn | ‘5€
29 53638/ [10.05.20 COURT |Order Dtd. at
9 2023 |23 991/20 |KUMAR C-0- INo. 1 12023-05-08 AL No-
23 MOHANTY : MISC 6
N CRLMC- CRIMIN | (o€
30 153639/ |10.05.20 30/202 M.R. c COURT |Order Dtd. AL at
0 12023 23 SAHOO : NO. 1 [2023-05-08 No-
1 MISC )
N CRLMC- crivIn | ‘5€
30 |53640/ [10.05.20 [Ig 50 |SAMIR . COURT |Order Dtd. i at
1 12023 23 03 BARTK NO. 1 [2023-05-08 sc 2?—
30 |53641/ [10.05.20 |ABLAPL |J P KAR  |C.O. |COURT |Order Dtd. (Se




2023 23 - NO. 1 12023-05-09 at
4219/2 No-
023 2)
CRLMC- CRIMIN | o€
53642/ |10.05.20 39/202 S. COURT |Order Dtd. AL at
2023 23 ADHIKART NO. 1 [2023-05-08 No-
1 MISC )
CRLMC- CRIMIN | '€
53643/ [10.05.20 856,20 S. K. COURT |Order Dtd. AL at
2023 23 BISWAL NO. 1 2023-05-08 No-
22 MISC 5)
CRLMC- CRIMIN | o€
53644/ |10.05.20 347/20 S. COURT |Order Dtd. Al at
2023 23 ADHIKART NO. 1 [2023-05-08 No-
21 MISC 5
CRLMC- CRIMIN | €
53645/ |10.05.20 728/20 | .MOHANTY COURT |Order Dtd. AL at
2023 |23 : NO. 1 [2023-05-08 No-
23 MISC
2)
CRLMC- CRIMIN | (€
53646/ |10.05.20 762/20 |B.P. PANT COURT |Order Dtd. AL at
2023 |23 E NO. 1 |2023-05-08 No-
23 MISC
2)
CRLMC- criMin | 'S¢
53647/ [10.05.20 /700 IS, COURT |Order Dtd. i at
2023 23 023 MOHANTY NO. 11 12023-05-09 MISC T?—
CRLMC- crivIN | 5€
53648/ |10.05.20 798/20 |S.NAYAK COURT |Order Dtd. AL at
2023 23 : NO. 11 [2023-05-08 No-
23 MISC
2)
CRLMC- CRIMIN | €
53649/ |10.05.20 2513/2 R.K. COURT |Order Dtd. AL at
2023 23 MOHABHOTI NO. 11 12023-05-08 No-
019 MISC )
CRLMC- CRIMIN | '€
53650/ |10.05.20 [so00- [B. K. COURT |Order Dtd. i at
2023 23 MOHARANA NO. 11 [2023-05-09 No-
022 MISC )
CRLMC- crivin | ‘5@
53651/ [10.05.20 25122 R.K. COURT |Order Dtd. AL at
2023 23 MOHABHOT NO. 11 2023-05-08 No-
019 MISC 2)
_ (Se
53652/ 110.05.20 g?igsz S. K. COURT |Order Dtd. at
2023 23 BEHERA NO. 11 2023-05-08 No-
023
2)
CRLMC- crivIn | ‘5€
53653/ [10.05.20 1592/2 |D. MISHRA COURT |Order Dtd. AL at
2023 23 020 NO. 11 12023-05-08 MISC No-

5)




[ BAIL- | o
31 53654/ 110.05.20 2;253; B. B. c COURT |Order Dtd. %I\(IgiIM at
5 2023 [23 MALLICK |~°°° NO. 11 |2023-05-08 No-
023 MISC-
2)
1)
N CRLMC- crmIn | ‘5€
31 53655/ 110.05.20 1824/2 |G.C. JENA C COURT |Order Dtd. AL at
6 12023 23 020 NO. 11 2023-05-08 MISC I;)O—
[ BATT-
BLAPL- 1(crIM |'5©
31 53656/ 110.05.20 2079/2 LAXMIDHAR COURT |Order Dtd. INAL at
7 12023 23 MOHANTY NO. 11 2023-05-08 No-
023 MISC-
2)
1)
N CRLMC- |JYOTI CRIMIN | €
3153657/ [10.05.20 |35 000 o iasn I COURT |Order Dtd. i at
8 (2023 23 0o N NO. 11 |2023-05-09 rsc 12q§>—
- (Se
31 [53658/ |10.05.20 g?ggsz k.s. pas o COURT |Order Dtd. at
9 |2023 |23 "5 9+ Ino. 11 2023-05-15 No-
023
2)
N CRLMC- CRIMIN | €
32 153659/ [10.05.20 |/72070 M. K. . COURT |Order Dtd. i at
0 (2023 23 MALLICK : NO. 11 |2023-05-09 No-
023 MISC b
N CRLMC- (Se
32 153660/ |10.05.20 2200/2 B.R.MOHAN c COURT |Order Dtd. at
1 12023 23 TY : NO. 11 [2023-05-08 No-
023
1)
N CRLMC- CRIMIN |5
32 153661/ 110.05.20 1559/2 B. N. COURT |Order Dtd. AL at
2 |2023 23 MOHAPATRA NO. 11 [2023-07-18 No-
023 MISC 6)
N CRLMC- (Se
32 153662/ |10.05.20 2053/2 PRATIMA c COURT |Order Dtd. at
3 12023 23 NAYAK : NO. 11 [2023-05-09 No-
023
6)
N CRLMC- crivIn | ‘5€
32 153663/ 110.05.20 154/20 P.K. c COURT |Order Dtd. AL at
4 2023 |23 NAYAK 9+ lNo. 12 2023-05-18 No-
22 MISC 5)
N CRLMC- |[CHITTA CRIMIN | (o€
32 |53664/ |10.05.20 COURT |Order Dtd. at
5 12023 23 1860/2 |RANJAN C- NO. 12 12023-05-09 AL No-
023 SAHOO : MISC b
N CRLMC- crivIn | ‘5€
32 153665/ 110.05.20 1870/2 CHHABI c COURT |Order Dtd. AL at
6 12023 23 023 RANA NO. 11 12023-05-16 MISC I;-TC))—
32 |53666/ [10.05.20 [WP(C)- |[MANOJ [C.0. |COURT |order Dtd. WRIT  |(Se




b ‘

2023 |23 12817/ |KUMAR NO. 11 |2023-05-08 BRANCH |at
2023  |MOHANTY -5 No-
22)
BAIL- [ o
53667/ |10.05.20 [CPAPLT |JYOTI COURT |Order Dtd. L(CRIM | o
2023 |23 1152/2 |PRAKASH NO. 11 |2023-05-08 INAL oo
023 KAR : MISC-
1)
1)
CRLMC- [BIJAY (Se
53668/ |10.05.20 2224/2 |KUMAR COURT |Order Dtd. at
2023 |23 - — NO. 11 [2023-05-09 T?_
CRLMC- |PABITRA crIMIN |°€
53669/ |10.05.20 COURT |Order Dtd. at
2023 |23 1745/2  |KUMAR NO. 11 [2022-08-12 AL No-
022 MOHANTY : mIsc |3
MANA (Se
53670/ |10.05.20 f??ggz MOHAN COURT |Order Dtd. EEIMIN at
2023 |23 PATTANAYA NO. 11 [2023-07-11 No-
023 MISC
K 6)
CRLMC- CRIMIN | €
53671/ |10.05.20 19972 NIRANJAN COURT |Order Dtd. AL at
2023 |23 023 ROUT NO. 11 [2023-05-09 lsc gi—
CRLMC- |AJAYA (Se
53672/ |10.05.20 | o s COURT |Order Dtd. at
2023 |23 025 OUT NO. 11 [2023-05-08 gf—
CRLMC- |JAYAKRISH CRIMIN | '€
53673/ |10.05.20 COURT |Order Dtd. at
2023 |23 1995/2 |NA NO. 11 |2023-05-09 AL No-
023 MOHAPATRA : MISC 2?
CRLMC- |AMLAN (Se
53674/ [10.05.20 |70 200 | e COURT |Order Dtd. at
2023 |23 0o AL NO. 11 [2023-05-08 gf—
_ (Se
53675/ |10.05.20 giigsz A. K. COURT |Order Dtd. at
2023 |23 MOHANTY NO. 11 [2023-07-11 No-
023
2)
(Se
CRLMC-
53676/ [10.05.20 |00 | s COURT |Order Dtd. at
2023 |23 NO. 11 [2023-05-08 No-
023
2)
CRLMC- |PRAFULLA (Se
53677/ [10.05.20 COURT |Order Dtd. at
2023 |23 2118/2 |KUMAR NO. 11 [2023-05-08 No-
023 MAHAPATRA : >
53678/ 110.05.20 S?gﬁsg G. COURT |Order Dtd. ;ie
2023 |23 o JAYASTINGH NO. 11 [2023-05-09 e




| 2)
(Se
34 (53679/ [10.05.20 (2:?%(/:2 G. - COURT |Order Dtd. at
0 (2023 23 003 JAYASINGH |~ NO. 11 |2023-05-09 No-
2)
N CRLMC- CRIMIN | o€
34 153680/ |10.05.20 19832 P.K.MOHAN c COURT Al at
1 12023 23 03 TY NO. 11 rac 2?—
N CRLMC- (Se
34 153681/ |10.05.20 2019/2 SARADA c COURT |Order Dtd. at
2 |2023 23 NAYAK : NO. 11 2023-07-11 No-
023
2)
- (Se
34 |53682/ |10.05.20 2?12"1\5432 B. DAS c COURT |Order Dtd. at
3 12023 23 : : NO. 11 [2023-05-08 No-
023
2)
N CRLMC- CRIMIN | €
34 (53683/ [10.05.20 /o0 Lo vk I COURT |Order Dtd. i at
4 (2023 23 053 NO. 11 2023-07-10 rsc T$—
N WP (C) - WRIT (se
34 |53685/ |10.05.20 14319/ SHARMISTH c COURT |Order Dtd. BRANCH at
5 12023 23 A SAMAL : NO. 11 [2023-05-08 No-
2023 -6
26)
N WP (C) - WRIT (Se
34 |53686/ [10.05.20 |1, 2. |SHARMISTH |, COURT |Order Dtd. seanch 2t
6 (2023 23 A SAMATL : NO. 11 [2023-05-08 No-
2023 -6
26)
M WP (C) - wrrr | (5©
34 |53687/ |10.05.20 14315/ SHARMISTH c COURT |Order Dtd. BRANCH at
7 |2023 23 A SAMAL : NO. 11 [2023-05-08 No-
2023 -6
26)
N WP (C) - WRIT (Se
34 |53688/ [10.05.20 |1, 2., |SHARMISTH COURT |Order Dtd. eeanch 2t
8 12023 23 A SAMAL NO. 11 [2023-05-08 No-
2023 -6
26)
N WP (C) - WRIT (Se
34 53689/ [10.05.20 |7, .. |SHARMISTH COURT |Order Dtd. eancH |2
9 12023 23 A SAMATL NO. 11 [2023-05-08 No-
2023 -6
26)
N WP (C) - WRIT (se
35153690/ [10.05.20 |1, 0. |SHARMISTH |, COURT |Order Dtd. rancH |2
0 (2023 23 A SAMAL : NO. 11 2023-05-08 No-
2023 -6
26)
N WP (C) - WRIT (Se
35 153691/ [10.05.20 |1, 200" |SHARMISTH | COURT |Order Dtd. aeanch 2
1 12023 23 A SAMAL : NO. 11 [2023-05-08 No-
2023 -6
26)
35 (53692/ [10.05.20 [wp(C)- [SHARMISTH COURT |Order Dtd. WRIT (se
2 |2023 23 14308/ |A SAMAL NO. 11 12023-05-08 BRANCH |at




[ 2023 -6 No-
26)
N WP (C) - wrIT | o°
35153693/ [10.05.20 |1, 2°0" |SHARMISTH COURT |Order Dtd. aeanch |12
3 (2023 23 A SAMAL NO. 11 12023-05-08 No-
2023 -6
26)
[ ABLAPL (se
35 53694/ [10.05.20 |- M N . COURT |Order Dtd. at
4 (2023 23 4222/2 |MOHANTY : NO. 11 [2023-05-09 No-
023 26)
N WP (C) - (se
3553695/ |10.05.20 2104/2 A.P. c COURT |Order Dtd. at
5 (2023 23 SAHOO : NO. 17 12006-02-27 No-
006
26)
N WP (C) - |SITANSU WRIT (Se
35 (53696/ |10.05.20 14522/ |MOHAN c COURT |Order Dtd. BRANCH at
6 12023 23 093 S TNeH NO. 17 [2023-05-09 e No-
29)
N WP (C)- |SITANSU WRIT (Se
35153697/ [10.05.20 |1, ool (Lo . COURT |Order Dtd. N 1
7 12023 23 093 S TNGH NO. 17 [2023-05-09 e No-
29)
[ (Se
WP (C) - WRIT
35153698/ |10.05.20 COURT |Order Dtd. at
8 2023 |23 11197/ IN.K. SEN C.0. |00 " 19 2023-05-09 BRANCH |y
2023 -6
16)
N WP (C) - WRIT (Se
35 53699/ |10.05.20 COURT |Order Dtd. at
9 2023 |23 13783/ |B. SAHOO 1C.0. |05 19 2023-05-09 BRANCH |0 _
2023 -8
43)
[ (Se
WP (C) - WRIT
36 (53700/ |10.05.20 COURT |Order Dtd. at
5 boss 53 13719/ |C.R.NAYAK |C. No. 17 [2023-05-09 BRANCH |°°_
2023 -8
43)
N WP (C) - WRIT (Se
36 53701/ [10.05.20 [/ 475 |S-CH. . COURT |Order Dtd. eancH 2t
1 12023 23 DASH : NO. 20 [2023-09-04 No-
2023 -2
34)
[ (Se
WP (C) - WRIT
36 [53702/ |10.05.20 COURT |Order Dtd. at
2 12023 23 14407/ M.K. PANI [C.O. |yq " 50 15023-05-09 BRANCH |-
2023 -7
5)
N WP (C) - (Se
36 153703/ |10.05.20 10682/ S .MOHARAN c COURT |Order Dtd. at
3 (2023 23 A : NO. 20 |2018-05-12 No-
2006
5)
___ WPC (OA (se
36 153704/ [10.05.20 [C) - G.JAYASIN |, COURT |Order Dtd. oA at
4 (2023 23 1747/2 |cH : NO. 20 [2023-05-08 Branch |[No-
014 1)
36 |53705/ [10.05.20 |WP(C)- |RANJIT C.0. |COURT |order Dtd. WRIT  |(Se




2023 |23 14699/ |SAMAL NO. 20 2023-05-09 BRANCH |at
2023 -1 No-
3)
(Se
WP (C) - WRIT
53706/ |10.05.20 COURT |Order Dtd. at
2023 |23 13806/ |R.CH.ROUT NO. 20 [2023-05-08 BRANCE - 1yo-
2023 -1
2)
(Se
WP (C) - WRIT
53707/ 110.05.20 COURT |Order Dtd. at
2023 |23 13872/ |G.C.BARIK NO. 20 [2023-05-08 BRANCH |-
2023 -1
2)
(Se
WP (C) - WRIT
53708/ |10.05.20 COURT |Order Dtd. at
2023 23 13422/ |S.K DAS NO. 1 |2023-06-26 BRANCH |0_
2023 -5
47)
_ (Se
53709/ |10.05.20 ?géjé/ U.R. COURT |Order Dtd. giiECH at
2023 |23 PATRA NO. 1 |2023-05-09 No-
2023 -2
34)
(Se
53710/ |10.05.20 ?i{gé/ M.R. COURT |Order Dtd. gii;CH at
2023 |23 SAHOO NO. 1 |2023-05-09 No-
2023 -4
19)
_ (Se
53711/ 110.05.20 ?gégi/ U.R. COURT |Order Dtd. gEiECH at
2023 |23 PATRA NO. 1 |2023-05-09 No-
2023 -5
47)
(Se
WP (C) - WRIT
53712/ 110.05.20 COURT |Order Dtd. at
2023 |23 20144/ |P.NAYAK NO. 1 |2023-05-09 BRANCH - |0_
2022 -3
13)
(Se
53713/ 110.05.20 ?fég;/ M.R. COURT |Order Dtd. gii;CH at
2023 |23 SAHOO NO. 1 |2023-05-09 No-
2023 -5
32)
(Se
WP (C) - WRIT
53714/ 110.05.20 COURT |Order Dtd. at
2023 |23 14037/ |A.K. JATI NO. 1 |2023-05-09 BRANCH - |_
2023 -3
28)
(Se
WP (C) — WRIT
53715/ |10.05.20 COURT |Order Dtd. at
2023 23 14131/ M. NAIK NO. 1 |2023-05-09 BRANCH |-
2023 -4
19)
(Se
WP (C) - WRIT
53716/ |10.05.20 COURT |Order Dtd. at
2023 |23 14129/ M. NATK NO. 1 |2023-05-09 BRANCH |\
2023 4
19)
(Se
WP (C) — WRIT
53717/ 110.05.20 COURT |Order Dtd. at
2023 |23 ;g;gs/ M- NAYAK NO. 1 |2023-05-09 PRANCH -

19)




WP (C) - WRIT
53718/ |10.05.20 COURT |Order Dtd. at
2023 |23 14123/ M. NAIK NO. 1 |2023-05-09 BRANCH o
2023 -4
19)
(Se
WP (C) - WRIT
53719/ |10.05.20 COURT |Order Dtd. at
2023 |23 9605/2 |A. SAHOO NO. 1 [2023-03-24 BRANCH |-
020 -4
27)
ABLAPL ?Z?CI:;M (Se
53720/ 110.05.20 - H. K. COURT |Order Dtd. i at
2023 |23 6570/2 |PATRA NO. 7 |2023-05-09 No-
o MIsc- |
1)
BATL-
ABLAPL (Se
53721/ 110.05.20 - EﬁﬂiéB COURT |Order Dtd. ;giRMI at
2023 |23 14559/ | Eo NO. 2 |2023-05-09 pec.  |No-
2022 10)
2)
BATL-
ABLAPL (Se
53722/ 110.05.20 - ;ﬁﬂiéB COURT |Order Dtd. iégiIM at
2023 |23 14687/ |5 a0 NO. 2 |2023-05-09 iiea.  |No-
2022 5)
1)
BATL-
BLAPL- 1(criM | (5€
53723/ 110.05.20 2866/2 SARAT COURT |Order Dtd. INAL at
2023 |23 e DASH NO. 2 |2023-05-09 il E?—
1)
CRLREV CRIMIN (Se
53724/ 110.05.20 - DILLIP COURT |Order Dtd. AL at
2023 |23 604/20 |SAMAL NO. 11 |2023-05-09 REVIST |No-
22 ON 1)
RPFAM- |JYOTI (Se
53725/ [10.05.20 | COURT |Order Dtd. FIRST |at
2023 23 17 NAYAK NO. 11 |2023-05-09 APPEAL gf—
WP (C) - wrrtT | (5©
53726/ [10.05.20 |12 017 A, K. COURT |Order Dtd. nncn 2t
2023 23 ACHARYA NO. 11 [2023-05-08 No-
2023 -2
34)
ABLAPL (Se
53727/ 110.05.20 |- S. K. COURT |Order Dtd. at
2023 |23 4275/2 |BHANJADEO NO. 11 2023-05-09 No-
023 34)
ABLAPL (Se
53728/ 110.05.20 - égiigl COURT |Order Dtd. at
2023 |23 124072 288 NO. 11 |2023-05-09 No-
023 34)
ABLAPL (Se
53729/ 110.05.20 |- ;ﬁgggSH COURT |Order Dtd. at
2023 |23 1231/2 [ NO. 2 [2023-06-27 No-
023 34)




ABLAPL (Se
53730/ |10.05.20 |- A. COURT |Order Dtd. at
2023 |23 4226/2 |MOHANTY NO. 2 |2023-05-09 No-
023 34)
(Se
WP (C) - WRIT
53731/ 110.05.20 COURT |Order Dtd. at
2023 |23 14865/ |K N SAHOO NO. 22 |2023-05-09 BRANCH 5o
2023 -4
17)
(Se
WP (C) - WRIT
53732/ 110.05.20 COURT |Order Dtd. at
2023 |23 14862/ K N SAHOO NO. 22 |2023-05-09 BRANCH o
2023 -4
17)
ABLAPL (Se
53733/ (10.05.20 |- SATYAPRAK COURT |Order Dtd. at
2023 |23 4189/2 |ASH DHAL NO. 22 |2023-05-09 No-
023 17)
ABLAPL (Se
53734/ 110.05.20 - géﬁﬁi;U COURT |Order Dtd. at
2023 |23 1288/2 [0 NO. 22 2023-05-09 No-
023 17)
ABLAPL (Se
53736/ (10.05.20 |- BALARAM COURT |Order Dtd. at
2023 |23 4285/2 |SINGH NO. 22 |2023-05-09 No-
023 17)
ABLAPL (Se
53737/ 110.05.20 - M N COURT |Order Dtd. at
2023 |23 4281/2 |MOHANTY NO. 22 |2023-05-09 No-
023 17)
ABLAPL (Se
53738/ [10.05.20 |- M D COURT |Order Dtd. at
2023 |23 4279/2 BISWAL NO. 2 |2023-05-09 No-
023 17)
ABLAPL (Se
53739/ 110.05.20 - YASHOBANT COURT |Order Dtd. at
2023 |23 4278/2 |n DAS NO. 2 |2023-05-09 No-
023 17)
ABLAPL (Se
53740/ |10.05.20 |- COURT |Order Dtd. at
2023 |23 427372 |V C DORA NO. 2 |2023-05-09 No-
023 17)
ABLAPL (Se
53741/ |10.05.20 |- BALARAM COURT |Order Dtd. at
2023 |23 4269/2 |SINGH NO. 2 |2023-05-09 No-
023 17)
CRLA- COURT CRIMIN | €
53742/ [10.05.20 [¢07 R B co ) lorder ptd. o at
2023 |23 o MISHRA oo & |2023-05-09 e eEAL g?—
53743/ [10.05.20 MEPARE | COURT |Order Dtd. {8e
2023 |23 1264/ NO. 2 |2023-05-09 o




| 1023 6)
[ ABLAPL (Se
40 |53744/ |10.05.20 |- ;i§§£§ - COURT |Order Dtd. at
3 (2023 23 4262/2 : NO. 2 12023-05-09 No-

SAHU
023 6)
[ ABLAPL (se
40 53745/ |10.05.20 |- e leo. [COURT |order prd. at
4 (2023 23 4261/2 : NO. 2 [2023-05-09 No-
PATRA
023 6)
[ ABLAPL (Se
40 |53746/ |10.05.20 |- M N c COURT |Order Dtd. at
5 (2023 23 4260/2 |MOHANTY : NO. 2 12023-05-09 No-
023 6)
B ABLAPL (se
40 |53747/ 110.05.20 |- BALARAM c COURT |Order Dtd. at
6 12023 23 4259/2 |STINGH : NO. 2 [2023-05-09 No-
023 6)
[ ABLAPL (se
40 53748/ [10.05.20 |- BYOMAKESH | COURT |Order Dtd. at
7 |2023 23 4257/2 |TRIPATHY | ° NO. 2 12023-05-09 No-
023 6)
[ ABLAPL (se
40 |53749/ |10.05.20 |- R DAS c COURT |Order Dtd. at
8 2023 23 4247/2 : NO. 2 [2023-05-09 No-
023 6)
B ARLAPL (se
40 53751/ [10.05.20 |- COURT |Order Dtd. at
9 2023 |23 a237/2 |9 F RBR G0 g o 12023-05-09 No-
023 6)
[ ABLAPL (se
41 53752/ [10.05.20 |- COURT |Order Dtd. at
0 2023 |23 4235/ (B KADASH 1C.O- oy "o 15023-05-09 No-
023 6)
B ARLAPL (se
41 53753/ [10.05.20 |- COURT |Order Dtd. at
1 2023 |23 423372 [ R BARIK C.O- oy "o 12023-05-09 No-
023 6)
N WP (C) - WRIT (Se
41 53754/ 110.05.20 2348/ S B c COURT |Order Dtd. BRANCH at
2 |2023 23 UDGATA : NO. 2 [2023-05-05 No-
023 -3
28)
N WP (C) - WRIT (se
41 |53755/ 110.05.20 2348/2 S B c COURT |Order Dtd. BRANCH at
3 (2023 23 UDGATA : NO. 2 12023-05-05 No-
023 -3
28)
[ (Se
WP (C) - WRIT
41 53756/ |10.05.20 COURT |Order Dtd. at
4 [2023 |23 2348/2 [KSHITISH [C.0. |yo 5 12023-05-05 BRANCH INo-
023 -3
28)
41 53757/ [10.05.20 [wp(c)- |asHOK . COURT |Order Dtd. WRIT (se
5 (2023 23 14148/ |KUMAR : NO. 2 12023-05-09 BRANCH |at




[ 2023 ROUT -4 No-
19)
N WP (C) - wrrT | (5©
41 53758/ [10.05.20 |11 ,'co” INIRANJAN | COURT |order Dtd. arancy |2t
6 (2023 23 SINGH (1) |~°°" |No. 2 [2023-05-09 No-
2023 -6
16)
[ (Se
cMP- WRIT
41 |53759/ 110.05.20 COURT |Order Dtd. at
7 12023 |23 416/20 K N SAHOO [C.O0. o 5 5023-05-09 BRANCH |-
23 -1
4)
N WP (C) - WRIT (Se
41 53760/ |10.05.20 COURT |Order Dtd. at
8 2023 |23 11455/ |A. DAS €0 No. 2 12023-05-09 BRANCH o
2023 -2
7)
[ (Se
WP (C) - WRIT
41 |53761/ [10.05.20 COURT |Order Dtd. at
9 2023 |23 13116/ |S.NAYAK  C.O. |yo 5 15023-05-09 BRANCH 10—
2023 -1
1)
N WP (C) - WRIT (Se
42 53762/ [10.05.20 |- |s.J. . COURT |Order Dtd. aranc 2
0 2023 23 MOHANTY Y+ INo. 2 |2023-05-09 No-
2023 -1 )
[ ABLAPL (se
42 53763/ [10.05.20 |- COURT |Order Dtd. at
1 2023 |23 423272 MR BARIK C.O- g "o 15023-05-09 No-
023 2)
B CRLREV CRIMIN |(Se
42 |53764/ [10.05.20 |- R.C.MALLT | COURT |Order Dtd. AL at
2 |2023 |23 96/202 |CK Y- INo. 2 |2023-05-08 REVIST |No-
3 ON 2)
[ CRLREV CRIMIN |(Se
42 53765/ [10.05.20 |- COURT |Order Dtd. AL at
3 2023 |23 96/202 [P-BEHERA 1C.O. oy o 15023-05-08 REVIST |No-
3 ON 2)
B ARLAPL (se
42 |53766/ [10.05.20 |- J P . COURT |Order Dtd. at
4 2023 |23 4230/2 |BEHERA Y+ INo. 2 |2023-05-09 No-
023 2)
[ CRLREV CRIMIN |(Se
42 153767/ 110.05.20 |- COURT |Order Dtd. AL at
5 2023 |23 162/20 [F-BEHERA IC.0- |yn =0 15023-06-22 REVISI |No-
23 ON 3)
[ ARLAPL (se
42 |53768/ |10.05.20 |- S COURT |Order Dtd. at
6 (2023 23 4229/2 |MAHANKUDA NO. 7 |2023-05-09 No-
023 3)
_ ABLAPL (se
42 153769/ 110.05.20 |- COURT |Order Dtd. at
7 12023 |23 422372 M NARYRK - 1C.O- ey 9 12023-05-09 No-
023 3)
42 [53770/ [10.05.20 |CRLREV |A.K.MOHAN |C.O. |COURT |Order Dtd. (Se




2023 |23 - TY NO. 7 [2023-05-09 at
230/20 No-
23 3)
BATL-
BLAPL- 1(crm | (5S¢
53771/ [10.05.20 [3,01 > | xarasH COURT |Order Dtd. ar 2t
2023 |23 053 NO. 7 |2023-05-09 Mlse- Ti—
1)
BAIL-
BLAPT,~ 2 (crur | ‘3¢
53772/ 10.05.20 | 50 o0 | L pan o COURT |order Dtd. AL at
2023 |23 B NO. 7 |2023-06-22 No-
23 MISC- |y
2)
ABLAPL 2?£§QI (Se
53773/ |10.05.20 |- & BEHERA COURT |Order Dtd. AL at
2023 |23 14738/ [°° NO. 7 |2023-05-09 No-
2022 MISC- 7)
2)
ABLAPL ?A(?PJ\EM (Se
53774/ |10.05.20 |- 5 ENA COURT |Order Dtd. nan At
2023 |23 14622/ |- NO. 7 [2023-05-09 No-
2022 MISC= g,
1)
ABLAPL ?A((I:;M (Se
53775/ |10.05.20 |- B.R.MOHAN COURT |Order Dtd. ar 2t
2023 |23 13628/ |TY NO. 7 |2023-05-09 No-
2022 MISC= 1y,
1)
ABLAPL ?Té;M (Se
53776/ (10.05.20 |- BALARAM COURT |Order Dtd. INAL at
2023 |23 14657/ |STNGH NO. 7 |2023-03-15 No-
2022 MISC= g,
1)
ABLAPL 2?%&&1 (Se
53777/ |10.05.20 |- S.S.BISWA COURT |Order Dtd. AL at
2023 |23 13705/ |L NO. 7 |2023-05-09 No-
2022 MISC- 8)
2)
ABLAPL (Se
53778/ 110.05.20 |- J.P. KAR COURT |Order Dtd. ;iIMIN at
2023 |23 7337/2 |V NO. 7 |2021-06-22 No-
MISC
021 4)
CHIEF (Se
53779/ |10.05.20 |CRLA~ | BIJAYALAX JUSTIC Order Dtd. CRIMIN | ¢
2023 |23 589/20 MI E'S 9999-12-31 AL No-
21 TRIPATHY CouRT APPEAL | ¢
CRLA- crivTyN | 5€
53780/ |10.05.20 COURT |Order Dtd. at
2023 |23 1067/2 |G. ROUT NO. 7 [9999-12-31 AL No-
022 : APPEAL |
53781/ [10.05.20 [WP(C) = |poninray COURT |order Dtd. WRIT (Se
2023 |23 11494/ NO. 7 |2023-05-09 BRANCH at




[ 2023 -2 No-
7)
n WP (C) - wrrT | (5©
44 53782/ 110.05.20 COURT |Order Dtd. at
5 5oz 23 11490/ |KSHITISH |C. Yo 7 12023-05-05 BRANCH |°°_
2023 -2
7)
- WP (C) - WRIT (se
44 153783/ 110.05.20 COURT |Order Dtd. at
1 2023 |23 11492/ |KSHITISH |C.0- |y "7 12023-05-09 BRANCH 5o
2023 -2
7)
- WP (C) - WRIT (Se
44 53784/ 110.05.20 10780/ B.D. c COURT |Order Dtd. BRANCH at
2 2023 23 BISWAL : NO. 7 |2023-05-09 No-
2023 -2
6)
- WP (C) - WRIT (Se
44 153785/ 10.05.20 |30 o' |CHHABI c COURT |Order Dtd. M 1
3 [2023 23 RANA : NO. 7 |2023-05-09 No-
023 -8
40)
- WP (C) - WRIT (Se
44 |53786/ [10.05.20 |, 02" |R.K.MOHAP |, COURT |Order Dtd. peancH |2
4 [2023 23 ATRA : NO. 4 [2023-02-28 No-
023 -1
1)
[ (Se
WP (C) - WRIT
44 53787/ [10.05.20 COURT |Order Dtd. at
s 5023 23 17287/ |B.K.SWAIN [C. Mo 4 |2023-05-0% BRANCH |*°
2022 _a
17)
N WP (C) - |DR WRIT (Se
g 005,20 5107 B e, o0 orser e R et
2022 MISHRA : -4
17)
[ WPC (OA (se
44 53789/ [10.05.20 |) - COURT |Order Dtd. oA at
7 2023 23 893,20 |P-BEHERA [C. NO. 4 |2023-03-06 Branch |No-
18 1)
- WPC (OA (Se
44 53790/ [10.05.20 |)- DILLIP c COURT |Order Dtd. oA at
8 [2023 23 2586/2 |SAMAL : NO. 4 [2023-05-08 Branch |No-
018 1)
[ WPC (OA (se
44 |53791/ |10.05.20 |) - DILLIP c COURT |Order Dtd. OA at
9 [2023 23 3138/2 |SAMAL : NO. 4 [2023-05-08 Branch |No-
018 1)
[ WPC (OA (Se
45 (53792/ [10.05.20 |) - DILLIP . COURT |Order Dtd. oA at
0 [2023 23 3030/2 |sAMAL : NO. 4 |2023-05-08 Branch |No-
018 1)
___ WPC (OA (se
45153793/ [10.05.20 |) - DILLIP . COURT |Order Dtd. oA at
1 |2023 23 3029/2 |SAMAL : NO. 4 [2023-05-08 Branch |No-
018 1)
4553794/ [10.05.20 |WPC (OA |DILLIP C.0. |COURT |order Dtd. oA (Se




2 2023 23 ) - SAMAL NO. 4 [2023-05-08 Branch |at
3028/2 No-
018 1)
ABLAPL ?A((I:;M (Se
45 53795/ |10.05.20 |- . samoo | COURT |Order Dtd. i at
3 12023 |23 3831/2 N O+ lNo. 4 [2023-05-01 No-
023 MISC= 1oy
1)
[ WPC (OA (Se
45 53796/ |10.05.20 |) - COURT |Order Dtd. OA at
a 2023 |23 891,20 |P+BEHERA 1C.0. |yh "y 12023-03-06 Branch |No-
18 1)
[ WPC (OA (se
45 153797/ 10.05.20 |) - COURT |Order Dtd. on at
5 2023 |23 894,20 [P-BEHERA C.0- |yn "y 15023-03-06 Branch |No-
18 1)
B WPC (OA (Se
45 153798/ |10.05.20 |)- COURT |Order Dtd. on at
6 2023 |23 890/20 |P+BEHERA 1C.0. |yn "y 12023-03-06 Branch |No-
18 1)
[ WPC (OA (se
45 53799/ |10.05.20 |) - COURT |Order Dtd. on at
7 12023 |23 337/20 |P-BEHERA (C.O- g "y 12023-03-06 Branch |No-
18 1)
- WPC (OA (se
45 153800/ |10.05.20 |)- COURT |Order Dtd. on at
8 2023 |23 333720 |(P-BEHERA 1C.O- og "y 12023-03-06 Branch |No-
18 1)
[ WPC (OA (se
45 53801/ |10.05.20 |)- COURT |Order Dtd. oA at
9 2023 |23 334720 (P-BEHERA 1C.0- oo "4 12023-03-06 Branch |No-
18 1)
B WRIT
WP (C) - BRANCH a<§,e
46 53802/ [10.05.20 1, )7 [K.N. . COURT |Order Dtd. (b1vIS 27
0 2023 |23 20aa |saHOO O INo. 4 2023-05-09 10N e
BENCH- )
1)
- WPC (OA (se
46 |53803/ |10.05.20 |) - COURT |Order Dtd. on at
1 2023 |23 322/20 |[P-BEHERA 1C.O- g "y 12023-03-06 Branch |No-
18 1)
[ WPC (OA (se
46 53804/ |10.05.20 |)- BIKRAM c COURT |Order Dtd. OA at
2 |2023 |23 19/201 |SAMAL ‘O No. 4 [2023-05-08 Branch |No-
4 1)
— WPC (OA (se
46 |53806/ |10.05.20 |) - DILLIP - COURT |Order Dtd. on at
3 12023 |23 3027/2 |SAMAL ‘O No. 4 |2023-05-08 Branch |No-
018 1)
46 |53807/ [10.05.20 |WPC (OA |S. DAS |C.O. |COURT |Order Dtd. oA (Se




2023 |23 c)- NO. 4 |2023-05-08 Branch |at
853/20 No-
12 1)
WEC (OA (Se
53809/ 110.05.20 C) - R.C.MUDUL COURT Order Dtd. OA at
2023 |23 1121/2 |1 NO. 4 |2023-05-09 Branch |No-
016 1)
WPC (OA (Se
53812/ |10.05.20 |C) - sy sENn COURT |Order Dtd. on at
2023 |23 911/20 [°-N- NO. 4 |2023-05-09 Branch |No-
16 1)
WRIT
WP (C) - BRANCH ;ie
53815/ |10.05.20 COURT |Order Dtd. (p1vis 2%
2023 |23 5257/2 P.K.LENKA NO. 4 |2023-05-09 ION Til
BENCH- )
2)
WRIT
WP (C) - BRANCH a<§,e
53818/ [10.05.20 |1, 007 |P.K. COURT |Order Dtd. (b1vis [2°
2023 |23 Sooa’! LENKa NO. 4 |2023-05-09 ION o
BENCH- )
1)
WPC (OA (Se
53820/ |10.05.20 |C) - COURT |Order Dtd. on at
2023 |23 1005/2 |C-R-NAYAK NO. 1 |2022-02-24 Branch |No-
013 1)
WPC (OA (Se
53821/ |10.05.20 |C) - ;gﬂiﬁ COURT |Order Dtd. on at
2023 |23 3147/2 NO. 1 |2023-05-09 Branch |No-
BARTK
011 1)
WP (C) - wrir | (S©
53824/ [10.05.20 ), )7 vaas COURT |Order Dtd. en At
2023 |23 PATT NO. 1 |2023-05-09 No-
2023 -7
5)
_ (Se
53826/ |10.05.20 ?géi;/ B.C. COURT |Order Dtd. gii;CH at
2023 |23 PANDA NO. 1 |2023-05-08 No-
2023 -6
25)
WP (C) - |PRAMODA WRIT (Se
53829/ 110.05.20 COURT |Order Dtd. at
2023 |23 14527/ |KUMAR NO. 1 |2023-05-09 BRANCH |0 _
2023 |pasH : -8
29)
ABLAPL (Se
53830/ |10.05.20 - J. COURT |Order Dtd. at
2023 |23 4197/2 |PARDHAN NO. 2 |2023-06-27 No-
023 29)
WPC (OA (Se
53832/ 110.05.20 |) - COURT |Order Dtd. OA at
2023 |23 892/20 |D-BEHERA NO. 2 12023-03-06 Branch |No-
18 1)




WPC (OA (Se
53834/ [10.05.20 |) - COURT |Order Dtd. oA at
2023 |23 889,20 |0-BEHERA NO. 1 |2023-03-06 Branch |No-
18 1)
WPC (OA (Se
53836/ [10.05.20 |) - DILLIP COURT |Order Dtd. oA at
2023 |23 13/201 |SAMAL NO. 1 [2023-05-08 Branch |[No-
9 1)
WPC (OA (Se
53838/ [10.05.20 |) - DILLIP COURT |Order Dtd. OA at
2023 |23 53/201 |SAMAL NO. 1 [2023-05-08 Branch |No-
9 1)
WPC (OA (Se
53844/ [10.05.20 |) - DILLIP COURT |Order Dtd. oA at
2023 |23 14/201 |SAMAL NO. 1 |2023-05-08 Branch |No-
9 1)
CONTC- (Se
53848/ |10.05.20 | ;-0 | Lo COURT |Order Dtd. CONTEM |at
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